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the Government of Nepal through regular exchange of high-level visits and bilateral
mechanisms like Joint Commission Meetings, Home Secretary level talks, Bilateral
Consultative Groups on security 1ssues. A Joint Working Group on Border Management 1s
also set up. All issues of relevance and importance, including security-related issues and

even issues regarding printing of fake notes, are covered through these agreements.

SHRIANIL DESAIL May I know from the Minister through you, Sir: Do we have any
bilateral treaties with the neighbouring countries regarding extradition of fugitives, marked
criminals and do we also have any bilateral pacts to address the menace of illegal migrants,

which our country faces the most?

SHRI V. MURALEEDHARAN: Sir, regarding those who have committed the offences
and are taking asvlum or are residing in those States, we have made efforts. And as vou
know, in the case of Pakistan, we have taken steps to bring back such people. In fact,
Dawtfod Ibrahim who has been designated as a terrorist by the U.IN., all the member countries

have the obligation to take action against him and such offenders who are in their countries.

SHRID. RAJA: Sir, my question 1s in relation to our engagement with Sti Lanka. The
answer says, MoU for the establishment of a collaborative relationship to combat
transnational illegal activities at sea and develop regional cooperation, signed on 9th
May, 2018. Sir, | am asking the Minister to give some details. What are the transnational
illegal activities identified by both countries, Sri Lanka and India, and what 1s this

collaborative relationship?

SHRI V. MURALEEDHARAN: Sir, I will have to get the further details of the agreement
as part of this, and I will bring it to the notice of the hon. Member.

MR. DEPUTY CHAIRMAN: Please send this information to him.

SHRI V. MURALEEDHARAN: Sure, Sir.

MR. DEPUTY CHAIRMAIN: Now, Q. No. 68.

A&l HETferTer

68, ot Yot v g - 1 e e famra wEll 9w 99 &) w0 T

() a¥ ¥ Hepd Hgifderedi e He fhad ¥

() fa=afaermerd siger AR A Heg wyuilikie Hepd fasafdener, aror) 4
TP EATID] b foho) ug R €

() 51 R ugi bl o db W T3 A B HEra 2 3

(BT ¥¥pd eIl § 21 % WX H YuR & Y $ReR gRT1 91 SuH {36 S
I® w7




Oral Answers [27 Tune, 2019] to Questions 85

T S faer w3t (oft e aRae Feid): (@ 3 @) e 991 1o W
e T B

faaeor
(F) <= H 1100 I¥pe ARICRITT € |
(%) UG T fasaiearerd H g el & gl 77 uq R ¥

(TN fasafeeTerd sTgaTE AN (Yol J Hl Al $1 v g€ & afay
arue e FeEll & AR A AP 04.01.2019 §RT AT R 1@ ug) B WA F
el SN b

(B ¥RGR A AP Aeiaernerdi afed H¥ha a7 TR | R & ' W H{ gurR
oy Frforfad sum e €

1. 3Ty TP WETaeIeri/ee TRl B & TR JaT B3|

2. HEpd UISEE & G| Bl AI STEGRT B YTERR hicts] &Y W YST (61
ST & |

3. fafe= argziem oRasTRiAREE & A7 IR-IRERT SeHiApd & I
TSI eIl 1 fecilen HsTan uar el |

4. HaIgT P & g Pl RET0 P AT e ST Ao @ e Fd
BT |

5. IR SRITT GEiies), sigda eI, sl shictsll o fa=afdemeri 9
TS HRIHi 4 TR-iTrenRe TR RHIETv1 el B R S, TR-3=Re
T¥epel RGN (NFSE) RishH & Hieam ) ) <ivgd ygrg sfidl 21

6. HEpd HINT b [y uicras 16 a3 fagTHi afiY 5 a1 g &1 gl yaenr
TET T ST &
7. uehrr % ferq facila werIdn, goln Sihd el BT Gl |

8. &P & [ABME Bl aY I & [e1g arse ufASTTel | Yo areraell ol
EIDACIRSICIEY

Sanskrit colleges

T*68. SHRI REWATT RAMAN SINGH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased tostate:

(a) the number of Sanskrit colleges in the country;

(b) the number of vacant posts of Sanskrnit Teachers in Sampurnanand Sanskrit

University, Varanasi affiliated with the University Grants Commission;

TOriginal notice of the question was received in Hindi.
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{c) by when these vacancies are likely to be {illed up; and

{d) the measures taken by Government for improvement of standard of education

in Sanskrit colleges?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL 'NISHANK": (a) to (d) A Statement is laid on the Table of the house.

Statement
{a) Thereare 1100 Sanskrit Colleges in the country.

(by There are 77 vacant posts of Sanskrit teachers in Sampurnanand Sanskrit

University.

(¢} The University Grants Commision (UGC) has issued instructions to all the
Universities to fill up all the vacant teaching posts within six months as per the guidelines
1ssued by them vide letter dated 04.01.2019.

{d) The Government has taken following measures for improvement of standard of

Education in Sanskrit Educational Institutes including Sanskrit colleges:

1. Providing financial assistance to Adarsh Sanskrit Mahavidyalayas / Shodha

Sansthans.

2. Award of mernt scholarships to student of Sanskrit Pathasala to College

level.

3. Financial assistance to NGOs / Higher Educational Institutions of Sanskrit

for various Research Projects / Programmes.

4 Retired eminent Sanskrit scholars are engaged under the Shastra Chudamani

scheme for teaching.

5. Sanskrit 1s also taught through Non-formal Sanskrit Education (NFSE)
programme, by setting up Non-Formal Sanskrit learning centres, in reputed
institutions like Indian Institutes Technology, Ayurveda institutions, Modern

Colleges and Universities.

6. Presidential awards for Sanskrit Language are awarded annually to 16 senior

scholars and to 5 young scholars.
7. Financial Assistance for Publication, Reprint of rare Sanskrit books.

8  Ataadashi containing eighteen Projects for sustaining the growth of Sanskrit

has been implemented.
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SHRI BINOY VISWAM: Sir, I appreciate that Sanskrit is a great language. You spoke
about the greatness elaborately. ... (Inferruptions)...
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SHRI BINOY VISWAM: Sir, my question is, in the Central Sanskrit University, Tirupati,
reservation principle is violated. Two weeks back, 1 personally met the Chairman, UGC, on
this question with a delegation. He promised that it would bhe rectified very soon. But
nothing has happened till date. Sir, would you kindly look into this and solve the issue?
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Discrepancies in EVM manufacturing

#9  SHRISANJAY RAUT: Will the Minister of LAW AND JUSTICE be pleased to

state:

(a) whether Government has received many complaints about the discrepancies

n EVMs manufacturing in 373 constituencies during the recent Lok Sabha election;
(b) if so, the details thereof and Government's response thereto;

(¢) whether it 1s a fact that there is any mismatch regarding the voter tumout/

votes polled data on EVMs and votes counted on EVMs in that elections; and
(d) if so, details thereof?

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANK AR PRASAD): (a)to
(d) A Statement 1s laid on the Table of the House.

Statement

(@) The Election Commission of India (HCT) has informed that no such complaint

has been received in the Commission.
(b) Does not arise.

(¢) The ECI has informed that there is no factual difference regarding the voter

turnout/and vote counted on Electronic Voting Machines in Lok Sabha elections, 2019.

(d) Does not arise.
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